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Provision for Coal in states 

·444. SHRI T. A PAl: Will the 
Minister of ENERGY be pleased to 
state: 

(a) have the State Governments ask-
ed for provision to receive coal within 
the states; 

(b) which are the State Govern-
ments; and 

(c) what is the reaction of the centre 
to this snggestion? 

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a) No, Sir. 

(b) and (c). Do not arise. 

Cadre of Central Hindi Secretariat 
Service 

*445. SHRI T. S. NEGI: Will the 
Minister of HOME AFFAIRS be pleas-
ed to state: 

(a) whether Government propose to 
create a cadre of Central lUndi secre-
tariat Service; and 

(b) if so, whether before finalising 
the cadre. Government propose to 
circulate the draft rules for objections 
and for comments in all the Ministries 
with a view to provide opportunities 
to the concerned employees to give 
their opinion and to keep the interests 
of all concerned in view before finalis-
ing the relevant rules? 

THE MINISTER OF ST,\TE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): 

(n) Yes, Sir. 

(b) Yes, Sir. 
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Cola. Beverages 

4140. SlIRI R. L. P. VERMA: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether it is 11 fact that 
beverages can be made without 
Nut extract; and 

Cola 
Cola 

(b) if not, whether any standard has 
been Inid down for Cola beverages? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) and (b). 
The position is not clear. Directorate 
General of Health Services is seeking 
the opinion of the Central Committee 
for Food Standards whether or not the 
Cola drinks should contain Cola nut 
extractives. 




